NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 05.07.2019 (FRIDAY)

COURT -1l
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).
For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) S.P. Contract Pvt Ltd. & Ors. Manijit Singh Kaustubh Shukla
No. 139 of 2019 Vs. (R1)
Dinker Dogra & Anr.
For Hearing (Part Heard)
2. Comp. App. (AT) Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 167 of Vs.
2019 Solar Atria Cleantech Pvt Ltd.
With
3. Comp. App. (AT) Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 168 of Vs.
2019 Solar Atria Cleantech Pvt Ltd.
4. | Comp. App. (AT) | Ganesh Jaiswal & Ors. Siddhesh Kotwal Shakul R. Ghatule
No. 18 of 2019 \/s.
Tourist Inn Private Itd & Ors.
For Hearing
5. | Comp. App (AT) Axestrack Software Solutions Pvt. Manisha Choudhary | Jatin Mongia
No. 323 of 2018 Ltd. R1 to 4.
Vs.
Harman Singh Arora & Ors.
6. | Comp. App. (AT) | B. Subba Reddy Arvind Kumar Pooja Saigal
No. 214 of 2018 Vs. Aksahay Gupta
S S Organics Ltd. & Ors.
With
7. | Comp. App. (AT) | B. Subba Reddy Arvind Kumar Pooja Saigal
No. 344 of 2018 Vs. Aksahay Gupta
S.S. Organics Ltd. & Ors.
8. | Comp. App. (AT) | C.J. George & Ors. A Karthik Goutham
No. 326 of 2018 Vs. Shivshankar
Synthite Industries Ltd.
9. | Comp. App. (AT) | Vintage Hotels (P) Ltd. & Anr. Mayilsamy. K Deepak Jain
No. 408 of 2018 | Vs.
Ahamed Nizar Moideen Kunhi
Kunhimahin
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